Fundas released to the State of Bihar

(Rs. in crore)

Year SRE MPF
2008-09 5.21 11.57
2009-10 2.77 59.34
2010-1 29.141 63.67

Settlement of refugees in Jammu
1127. PROF. SAIF-UD-DIN SOZ: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government is aware of the fact that refugees from Pakistan from 1947 to

1965 living in the Jammu province are yet to be settled; and
(b) if so, by when they will be settled?

THE MINISTER OF STATE IN  THE MINISTRY OF HOME AFFAIRS
(SHRI JITENDRA SINGH): (a) and (b) No proposal has been received from the government of
Jammu and Kashmir for rehabilitation of refugees from Pakistan. However, in order to mitigate
the hardships of families, who had migrated from Pak occupied Kashmir (PoK) to Jammu and
Kashmir in the wake of the Pakistani aggression in Jammu and Kashmir in 1947, rehabilitation
assistance had been sanctioned from time to time. Since the entire assistance released so far to
Government of Jammu and Kashmir has not been fully utilized, the State Government has been

advised to utilize the assistance expeditiously.
Terms of recently signed Darjeeling Accord

1128. SHRI TARINI KANTA ROY: Will the Minister of HOME AFFAIRS be pleased to

state:
(a) whatare the terms of recently signed Darjeeling Accord; and

(b) whether Government is aware that other divisive forces in North Bengal have became

active to divide West Bengal?

THE MINISTER OF STATE IN  THE MINISTRY OF HOME AFFAIRS
(SHRI JITENDRA SINGH): (a) The terms of the Agreement signed between Government of

India, Government of West Bengal and Gorkha Janmukti Morcha on 18.7.2011 are as under:—

1. An autonomous body titled Gorkhaland Territorial Administration (GTA) will be

constituted in place of Darjeeling Hill Gorkha Council by way of direct election.
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